Delhi Legislative Assembly

& H=om afifd

Business Advisory Committee

<tai gfad<a
Ninth Report

fasiie: 10 WA, 2012 Bl U
Presented on 10™ January, 2012



| | BT oA
COMPOSITION OF THE COMMITTEE

Dr.S.C. L. GuRta

fau= 9T |afeded:

Assembly Secretariat:

st roq. fasn

Shri P.N. Mishra

A arer 7ol

Shri Lal Mani

S AFTEE 9T, A STEE |qHIgfT
Dr. Yoganand Shastri, Hon’ble Speaker Chairman
- ) sy fiE Maw |
Shri Amrish Singh Gautam, Hon’ble Deputy Speaker Member
£ BaR PR R |
Shri Kanwar Karan Singh Member
S = TR e
Dr. Narender Nath Member
A yeog g e GESS)
Shri Parlad Singh Sawheny Member
£ <9 Ired |
Shri Devender Yadav Member
i ared g deH R
Shri Sahab Singh Chauhan Member
Y FS BAR =
Shri Manoj Kumar Member
. L. Tl REER
Member

GICE)

Secretary

Sy e (faer)

Deputy Secretary (Legislation)



Delhi Legislative Assembly
Business Advisory Committee
Memorandum for the Committee

Meeting to be held on Friday, 6t January, 2012 at 11.30 A.M in the
Chamber of Hon’ble Speaker, Delhi Legislative Assembly, Old

Secretariat, Delhj-110054
1. Lt. Governor’s Address:

Being the first session of the year, Hon’ble Lt. Governor shall address
the Assembly on 9th January, 2012 at 12.00 Noon.

Ten minutes after Hon’ble Lt. Governor’s departure, the duly
constituted sitting of the House shall take place to transact the listed

business.

II. Reports of the Committees: Reports of the following Committees will be
presented during this session in the House:

1. Ninth Report of Business Advisory Committee (BAC).

2. Ninth Report of the Committee on Private Members Bills &

Resolutions (PMBR).

I1I. Government Bill:
The Assembly Secretariat has received notice of one government bill i.e.,

Delhi Co-operative (Amendment) Bill, 2012 which will be introduced

" and passed during this session. If more notices of Government Bills will

be received by the Assembly Secretariat, they will also be introduced.

IV. Short Duration Discussion:
The Assembly Secretariat has received 24 notices of Short Duration

Discussion on various issues. The Committee has to select the issues
for discussion during this session (List Enclosed.)

V. Authorization to present the Report of the Committee:
The Committee may please authorize the Members to present its report

in the House.

The Committee may consider any other matter it may deem fit.



Delhi Legislative Assembly
Ninth Report of Business Advisory Committee

Meeting of the Business Advisory Committee was held on Friday, 6t January,
2012 at 11.30 AM in the Chamber of Hon’ble Speaker, Delhi Legislative Assembly.

I. Address of tl\le Hon’ble Lieutenant Governor: The Committee accepted the
proposal that the Hon’ble Lieutenant Governor will address the House, being the first
session of the year on 9t January, 2012 at 12.00 Noon. The Lt. Governor’s Address
will be discussed in the House from 10th January, 2012 and Hon'ble Members will

express their views.

II. Reports of the House Committee:
The committee decided that the following reports of the Committee will be presented

and adopted by the House:
1. Ninth Report of the Business Advisory Committee.
2. Ninth Report of Committee on Private Members Bills and

Resolutions.

III. Government Bill:
The Assembly Secretariat had received notice of one bill i.e., Delhi Co-operative

Societies (Amendment) Bill, 2012 which will be introduced and passed during
this session. If more notices of Government Bills will be received by the Assembly

Secretariat, they will also be introduced.

IV. Short Duration Discussion:
The Committee was informed that 24 notices of Short Duration Discussion

had been received from Hon’ble Members. The Committee decided that
following issues would be discussed in the ensuing session as under:

S1 No. Name of Member Subject Date

1. Dr. Narender Nath Discussion on benefits of 12.01.2012
Shri P. S. Sawhney trifurcation of MCD for better
Shri Devender Yadav administrative arrangement

and public conveniences.

2.  Shri Subhash Sachdeva Discussion on situation 12.01.2012
Dr. Harshvardhan arising out of deteriorating
Shri H.S.Balli law and order situation in
Delhi.

V. Authorization to present the Report of the Committee:
The Committee authorized Shri Kanwar Karan Singh and in his absengg Shri
Sahab Singh Chauhan to present the Report to the House.
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